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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

(Original Application No. 79 of2023)

IN THE MATTER OF:

Had Prakash
Versus

• Uttam Sugar Mills Ltd.,
Libberhedi & Ors,

..... Applicant

. .... Respondents

REPLY FILED BY THE RESPONDENT NO.ll i.e. M/S

SAGAR PULP & PAPER MILLS LTD.

MOST RESPECTFULLY SHEWETH:

1. That the present reply has been filed by the Respondent No.ll

i.e. M/s Sagar Pulp & Paper Mills Ltd. [hereinafter referred to

as the "answering Respondent"] as the answering Respondent

was impleaded in the captioned Original Application vide

Order dated 09.01.2024 passed by this Hon'ble Tribunal and

was permitted to file its reply/response in view of the Joint

Committee Report dated 17.03.2023.

2. That the answering Respondent is a company registered under

the Companies Act, 1956 having its manufacturing Unit at:

Khasra No. - 14/1,2.5 KM Stone Mangalore - Deoband Road,

Village - Mundet, Roorkee, District - Haridwar, Uttarakhand.

That the answering Respondent is filing present Reply through

Sh. Anil Kumar, who, being the director of the Respondent

No.ll, is duly authorized to sign & verify this present Reply,

to file documents, to sign Vakalatnama, to depose before this

Hon'ble Tribunal and to do all such other act (s) as may be

necessary for this present Reply.
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•
3. That at the outset, the answering Respondent denies each and

all the statements, averments and allegations made with

respect to the answering Respondent by the Applicant in the

captioned Original Application which are contrary to or

inconsistent with what has been stated herein below and the

said contents are deemed to be specifically denied and set

traversed in seriatim.

•
4. That the gnevance /allegation of the Applicant in the

captioned Original Application is regarding the discharge of

the untreated industrial effluent in Shila Khala (drain), which

later joins River Kali, in Village Ransura, District ­

Saharanpur, Uttar Pradesh, resulting in serious diseases like

cancer, T.B. etc and also resulting in death of fish and other

aquatic life. That further grievance /allegation ofthe Applicant

in the captioned Original Application is that the animal

drinking polluted water are also affected and so are the trees

in the concerned area.

5. That this Hon'ble Tribunal, vide Order dated 10.02.2023,

constituted a Joint Committee comprising of CPCB, UPPCB

and the District Magistrate, Saharanpur and directed the said

Joint Committee to submit factual and action taken Report

within two months.

6. That in compliance to the Order dated 10.02.2023 passed by

• this Hon'ble Tribunal a Joint Committee was constituted and

the said Joint Committee has conducted the survey &

inspection of the concerned area including inspection of the

concerned industrial units and mapping of Shila Khala (drain)

and Mundet drain during 21/06/2023 & 22/06/2023. That the
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said Joint Committee, during the aforesaid survey &

inspection, has also collected samples of waste-water and

ground-water, which were analysed in CPCB laboratory,

Delhi. That thereafter, the said Joint Committee filed a Joint

Inspection Report dated 17.03.2023 before this Hon'ble

Tribunal.

7. That a perusal of the said Joint Inspection Report dated

17.03.2023 shows that door-to-door survey was conducted by

the Superintendent of the Community Health Centre in the

Ransaura Village and there was no such disease in an alarming

number, as alleged by the Applicant. That further, the

Community Health Officer (CHO), Ransaura Village, in his

statement to the Joint Committee stated that no patient

suffering from cancer or mouth cancer has appeared in his

records. That, moreover, the Deputy ChiefVeterinary Officer,

Deoband conducted an inquiry in the allegations raised by the

Applicant and has concluded that neither any disease related

to skin or stomach were reported in domestic animals of

Ransaura Village nor there has been any outbreak of any

infectious disease in the past years. That further, the Executive

Engineer of UP Jal Nigam (Rural) carried out sampling of

ground-water from six locations at Village Ransaura and as

per the analysis results the water was found suitable for

drinking.

8. That further a perusal of the findings of the said Joint

Inspection Report dated 17.03.2023 pertaining to the

answering Respondent shows that the parameters of the ETP

outlet are within the prescribed norms. That further no bypass
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was found by the Joint Committee and the answermg

Respondent is complying the discharge norms.

9. That the answering Respondent is engaged in the business of

manufacturing & sale of kraft paper/poster/tissue paper from

waste paper depending on the current market requirement.

That the answering Respondent has a single paper machine for

the said kraft paper/poster/tissue paper production.

10. That the answering Respondent is a compliant unit and is

operating its unit with all the necessary permissions, licenses,

Consent to Operate and/or No Objection Certificates (NOCs).

That the answering Respondent is duly following all the

directions /guidelines issued time & again by the statutory

authorities and is following all the law which are necessary to

operate the industry. That the answering Respondent carries

out its operation in such a way so as to protect & preserve the

environment and also is committed to deliver to the consumer,

products that meet high quality specifications for which very

stringent quality measures are followed by the answering

Respondent in its various stages ofthe manufacturing process.

11. That the answermg Respondent have valid consents both

under the Water (Prevention and Control of Pollution) Act,

1974 as well as Air (Prevention and Control ofPollution) Act,

1981 which are valid till 31.03.2028. That the answering

Respondent also have the Authorization under the provisions

of Hazardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016 which is also valid till

31.03.2028. Copy of the Consolidated Consent to Operate

under Section 25 of the Water (Prevention and Control of
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Pollution) Act, 1974 and under Section 21 of the Air

(Prevention and Control of Pollution) Act, 1981 and

Authorization under Rule - 6 (2) of the Hazardous and other

Wastes (Management and Transboundary Movement) Rules

2016 is annexed as Annexure: RIllA.

12. That presently the answering Respondent is meeting its fresh

water requirement from ground water through 2 (Two) bore­

wells. That the answering Respondent had No-Objection

Certificates (NOCs) for both of its said 2 (Two) bore-wells

issued by the Central Ground Water Authority (CGWA)

which was valid till 12.03.2023, however, the answering

Respondent has duly applied for the renewal of the said No­

Objection Certificates (NOCs) on 06.03.2023. Copy of

Application for renewal of the No-Objection Certificates

(NOCs) dated 06.03.2023 is annexed as Annexure: RII/B.

13. That the industrial waste water generated by the answering

Respondent is treated by the answering Respondent with an

Effluent Treatment Plant (ETP) consists of Vibro Screen,

Equalization Tank, Primary Clarifier, Aeration Tank,

Secondary Clarifier, Collection Tank, Pressure Sand Filter ­

Tertiary Treatment System, Sludge Drying Beds.

14. That the combined effluent is pumped to vibro screen for

removal of fibres followed by treatment through primary

clarifier for further settling of suspended matter by gravity.

That the overflow of the primary clarifier is treated in the

aeration tank equipped with diffused aerators to degrade the

organic matter with the help of micro-organism especially
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grown and maintained in aeration tank. That the orgamc

matter present in the effluent is thus converted to stable end

products without any nuisance and health hazards. That

nutrients are also provided to maintain healthy bio-sludge by

adding urea & DAP. That the overflow of aeration tank is

passed through secondary clarifier fro removal of active bio­

mass. That the treated effluent (overflow of secondary

clarifier) is passed through pressure sand filter for further

removal ofsuspended matter to comply the standards. That the

part of underflow of the secondary clarifier is returned to

aeration tank to maintain the desired level of MLSS. That the

excess bio sludge is dried using sludge beds for disposal. Copy

of the ETP Adequacy Report prepared by Central Pulp &

Paper Research Institute, Saharanpur (V.P.) is annexed as

Annexure: Rll1C.

15. That electromagnetic flow-meter is duly installed at the outlet

of the Effluent Treatment Plant (ETP) of the answering

Respondent. That Online Monitoring System (OCEMS) have

been duly installed at the outlet ofthe Effluent Treatment Plant

(ETP) of the answering Respondent which have been

connected to the servers of both the Central Pollution Control

Board (CPCB) and Uttarakhand Pollution Control Board.

Photographs ofthe electromagnetic flow-meter and the Online

Monitoring System (OCEMS) are collectively annexed as

Annexure: Rll/D (Colly).

16. That the answering Respondent, being a responsible corporate

citizen, keeps a regular check by itselfon the pollution control

equipments installed by it in its unit and time & again analysis
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the parameters of both the treated effluent and gaseous

emissions generated by the unit of the answering Respondent.

That various test reports of both the treated effluent as well as

gaseous emissions generated by the unit of the answering

Respondent shows that their parameters are well within the

prescribed limits and, therefore, the answering Respondent is

duly complying with the environmental norms. Copies of the

various test reports issued by Econ Laboratory & Consultancy,

Dehradun, Uttarakhand are collectively annexed as

Annexure: RIllE (Colly).

17. That the answering Respondent has developed green belt in

the open area within the premises. That further the answering

Respondent has undertaken the Rain Water Harvesting

Projects and water replenishment /recharge has been carried

out by the answering Respondent. Photographs of the

plantation /green belt developed by the answering Respondent

are collectively annexed as Annexure: Rll/F (Colly).

Photographs of the Artificial Water Recharge System

developed by the answering Respondent are collectively

annexed as Annexure: Rll1G (Colly).

18. That from the afore-mentioned facts, it is clear that the

answering Respondent is a compliant unit and is operating its

unit with all the necessary permissions, licenses, Consent to

Operate and/or No Objection Certificates (NOCs). That the

answering Respondent is duly following all the directions

/guidelines issued time & again by the statutory authori ties

and is following all the law which are necessary to operate the

industry.
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Place: ~ E~ D~'
Date: 1~ ~ 11-y

PRAYERS:

In the facts and circumstances as stated above, it is therefore,

most respectfully prayed that this Hon 'ble Tribunal may

graciously be pleased to:

(i) Dismiss the Original Application being a.A. No. 79 of 2023

titled as "Hari Prakash Vs. Uttam Sugar Mills Ltd,

Libberhedi & Ors. " filed by the Applicant in as far as it is

related with the answering Respondent;

(ii) Pass such other/further order(s) as.this Hon'ble Tribunal may

deem fit and proper in the facts & circumstances of the case.
SAGAR PULP AND PAPER MiLLS LTD.

~. t r--.~irector '
RESPONDENT NO.II

[Mis Sagar Pulp & Paper Mills Ltd.]
THROUGH

~
ANUBHAV ANAND ARON, ABHI AV ANAND

(Advocates for the Respondent No.H)
A-901, Apex GolfAvenue, Sector-I,

Greater Noida (West), V.P. - 201 306
~ob: 9811764256,9582416270

Em.!ill: abhinav.Iegal@gmaiI.com

®
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(Original Application No. 79of2023)

IN THE l\1ATTER OF:
Harl Prakash

Versus
Uttam Sugar Mills Ltd.,
Libberhedi & Ors.

AFFIDAVIT

DEPONENT

!~QAR.P~L~~NDPAPER MILLS LiD.
, '\....;

, •~ I

.Director

1, Ann Kumar aged about 64 years Sio Sh. Suganchand, director of Mis

Sagar Pulp & Paper Mills Ltd. having its Unit at: Khasra No. - 14/1,2.5

KM: Stone Mangalore - Deoband Road, Village - Mundet, Roorkee, District

- Haridwar, Uttarakhand (theRespondent No.II herein) dohereby solemnly

affirm stateas under:- or--

1. That I am the director of Mis Sagar Pu1p & Paper Mills Ltd. (the

Respondent No.1! herein) and I am well conversant with the facts of

the case, as such I amcompetent to swear thisaffidavit.

2. That the accompanying Reply has been drafted by my Counsel under

my instruction and the content of the same have not been repeated

herein for the sakeof brevity and the same maykindly be read as part

andparcel ofthe present Affidavit. ..---

3. That I have read and understood the content of the accompanying
~o tel/U affinu.:i.: ,u' ;' .. /,''111 before tnt'

Reply and present Affidavit and the same are true and correct to my

, ~~~.~'" ....t:...".\ !.'.\i~.;.2l6lOWledge andnothing material hasbeen concealed there.ftqm~ lIll I C L")
~~~:'" ,; L~ B. SAGAR PUL~ AND P.tlGI\ 111 .. ~IJ ",.

j"')L-\. r \'. ,. "''''''''\' ~'" .-'tot"'-"'; AdVu,'~' '''';1 ' ~~
Regel ;-1>:)' , ::.'!, Director

0",,.\ ., • ,·.003 DEPONENTNotary "'-);, .

\ Oistt. H~ri~tJli;;'vERd,;iiEiTION:
Verified atftl'l'?"~n this/Delay of ,,~L-2024 that the contents of the above

~~L'.
,. .§). davit are true and correct to the best of my knowledge and belief. No I~

....»: .'~~::., :~~\o~'t is false andnothing material has been concealed therefore. N.R Sr. NoS!1 1 :<....". ",.~'.'
) 100M /l !\~"lw l\ (') ,.., , I Q y.,) If'~

.2" -,,~ ~~~.~:~<'" \ .i [w ~:11t ,£.t) ~t) 1 ntv1E.,/ ;~ ~.~ :~i(
~.) ; . ~~ 4 \~- oeted ...... l-o{ •••, ,,, "'J

Ii /
. SEWA RAM

Ad\......~.."
(il.lll .·:rt K~""" . 1

.~~).~.'J$/84 ...
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+w-<....~ ....*"••"'...~~-.••_0'iI,_

HEAD OFFICE
Uttarakhand Pollution Control Board

"Gaura Devi Paryavaran Bhawan"
46B, IT Park, Sahastradhara Road, Dehra Dun

E-mail: msukpcb@yahoo.com. Phone No.-0135-2607092

Letter No: UKPCBIHO/Con/S-201l20231 If'6D Date: f4 07.2023
REGD.POST

To,
Mis Sagar Pulp and Paper Mills Ltd.,
Khasra No.-14I1, 2.5Km, Manglore-Deoband Road,.
ViII - Mundet, Roorkee, Distt- Haridwar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & Authorization) under Section- 25 of the "Water (Prevention&
Control of Pollution) Act., 1974"and under Section- 21 of the "Air (prevention & Control of
Pollution) Act, 1981"and Authorization under "Rule -6(2)"of the "Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016"notified under
"Environment (protection) Act, 1986"a8 applicable (to be referred hereinafter as Water
Act, Air Act and HW Rules respectively).

CAF ill - 11236
.CCA (Renewal)
Date :- 27.03.2023

Application no. 3816046

CCA is hereby granted to Mis Sagar Pulp and Paper Mills Ltd located at Khasra No.­
14/1, 2.5Km, Manglore-Deoband Road, VilI- Mundet, Roorkee, Distt- Haridwar (Lat,­
29.764279°, Long.- 77.839417°) subject to the provisions of the Water Act, Air Act and
Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016 and the orders that may be made further and subject to following terms and conditions: -

1. This CCA is granted for the period upto 3110312028 from the date of issuance of this
letter, under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974.

2. This CCA is granted for the period upto 3110312028 from the date of issuance of this
letter, under Section-Zl of the "Air (Prevention & Control ofPollution) Act, 1981.

3. This CCA is granted for the period upto 31103/2028 from the date of issuance of this
. letter, under Hazardous and Other Wastes (Management and Transboundary Movement)
Rules, 2016" notified under "Environment (Protection) Act, 1986.

~-, <

Declared by the unit Permitted by State Board

S.No. Raw material
Final Products & By-

Raw material Final Products & By-
per day products per month

per day products per month

I.
WastePaper WastePaper
(1800 TPM) (1800TPM)

AKD CraftlPoster Paper AKD Craft/Poster Paper
II. (15TPM) (1500 MT/Month) (15 TPM) (1500 MTlMonth)

Alum Alum
ill. (15TPM) (15 TPM)

4. Production Capacity

Clean Environment and Healthy Life Style
~tGqllic'N"l if~ \ifiq;r"fu1T Page 1

OJ Scanned with OKEN Scanner
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Rosin Rosin
IV. (10 TPM) (10TPM)

Soap stone Soap stone
V. powder powder

(50TPM) (50 TPM)

5. Production Process Infrastructure

S. Details Declared by the unit Permitted by the
No Numbers Usage / Process operation Board
1. Pulper 01 Pulping Yes

2. Disc Filter 02 Thickening Yes

3. DAF/Fibre recovery system 02 Fibre Recovery Yes
4. Paper machine 01 Manufacturing of Yes

CraftlPoster Paper zc-;--
1. Unit shall obtam pnor approval before making' any modIficatIOn, In

product/process/fuel/pIant machinery, failing to which this consent would be deemed
void.

ii. The unit shall inform SPCB and CPCB regarding shut down as well as resumption of
manufacturing operations.

iii. The unit shall maintain record of daily production in tons per day in a log book duly
signed daily by authorized signatory/competent authority.

6; Water Conservation Measures
A. Fresh water consumption

1. Categorization ofexisting groundwater area: Safe
2. The unit shall obtain NOe of CGWNSGWA (in case of use of river water, permission

from irrigation department) before start of ground water (freshwater) extraction and
shall strictly comply with the various conditions as mentioned in the CGWNSGWA
NOC/irrigation dept.

3. Status ofNOC from CGWNSGWB: Applied
4. IfGranted: Number ofNOC and Validity: - Applied renewal
5. Details of Artificial recharge system/rain water harvesting unit (if any) installed with

capacity
6. Details of piezometer installed i.e., numbers with coordinates to be provided.
7. This CCA is valid for details w.r.t fresh water as mentioned below:

Declared by the Unit Permitted by NOC issued
.)

by CGWAlBoard
Source offresh water Borewell Borewell

No. ofborewell -------- --......._-
Daily quantity of water 350KLD 503 KLD

to be abstracted

*1n case ofunits adopting Zero Liquid Discharge(ZLD), the unit shall withdrawthe fresh water
only to cater the losses in water accruedduring industrial processes.

8. The specific water consumption shall not exceed values mentioned below as per
consented product type.

Category Specific Watcr Consumption not to
exceed

Clean Environment and Healthy Life Style
'tili9qllfq~OJ if~ \iftq.r~ Page2

OJ Scanned with OKEN Scanner
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RCF and Market Pulp Based Paper Mills <12K.L per Ton of paper produced (r25)
producing unbleached grades of V

papers.paperboards and Newsnrints
9. Unit shall install separate sealed, calibrated Electro Magnetic Flow meters with flow

totalizer at all water abstraction sources, utilization lines- process, domestic and
boiler.

10. The unit shall maintain record of daily fresh water consumption (initial reading & final
reading) in a log book (in m3/day and m3/t paper) duly signed daily by authorized
signatory/competent authority

II. Unit shall maintain separate logbooks for quantity of freshwater consumed in production
section, boiler feed, domestics consumption and other points of utilization.

12. All the pipelines carrying fresh waterlback water should be coloured asper protocol.
13. The unit shall install Piezometric well within the premises to monitor the level of ground

water and shall analyse the quality of ground water annually.

B. Trade effluent treatment and discharge: -
1. This CCA is valid for the quantity of maximum daily trade effluent generation as

mentioned below:

Declared by the unit Permitted
Maximum daily 124KLD 124KLD
discharge of trade Techilology of ETP upto
effluent secondary/tertiary
Treatment facility a. Capacity ofETP 1709 KLD a. Capacity ofETP 1709 KLD

b. Technology of ETP upto b. Technology of ETP upto
secondary/Tertiary secondary/Tertiary

Discharge/recyclinglr Surface water bodies: Surface water bodies:
e-use point 1. ETP (Lat.-29.76476So, 1. ETP (Lat.-29.76476So,

Long.-77.8397470) Long.-77.8397470)
2. Shila Nala (Lat.- 2. Shila Nala (Lat.-

29.764884°, Long.- 29.764884°, Long-
77.839925°) 77.839925°)

2. The quantity of maximum specific trade effluent discharge shall be as specified
below:

Category
Specific Trade Effluent Discharge, not to
exceed

RCF andMarket PulpBased Paper 280 KLD (7.5 KL per Ton of paper produced)
Mills producing bleached grades of
papers, paperboards and newsnrints

3. The applicant shall operate Effluent Treatment Plant consisting of Primary, Secondary
and tertiary treatment as is required with reference to influent quantity and quality.

4. The treated effluent shall be recycled to the maximum extent (ad east 40%) in the process
and the remaining treated effluent after achieving the norms as mentioned below shall be
disposed off into the drain Shila Nala First order (Lat.-29.764884°, Long.-77.83992So)
ETP outside/second order outside with lat , Log- Kali River.

. Parameters Norms for Agro Norms for ReF bleached Norms for RCF
based paper mill pulp & paper mill unbleached grade paper

pH 6.5 - 8.5 6.5 - 8.5 6.5-8.5
- -

TSS, mg/l <30 <100 <30

Clean Environment and Healthy Life Style
~i6qllfll~ol if~~~ Page 3
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BOD, rng/l $20 <30 <20

COD,mg/ $200 <250 <150

TDS, mg/I $1800 < 1600 < 1600

Color, PCU $250 < 150 < 150

AOX, mg/I $8 - -
SAR $10 - -
14< In case of stoppage of functioning of ETP, production has to be stopped immediately
and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

5. Effluent Treatment Plant shall be stabilised prior to the resumption of manufacturing
operations.

6. The unit shall install a flow meterwith totalizer on the recycling pipe line from ETP and
the flowmeter shouldbe connected to State/CPCB Server. ' '

7. Flow measuring devices should be provided for measurement of quantity of industrial
effluent generated, industrial effluent recycled and industrial effluent discharged.
Logbook for the sameshall be maintained byunit.

8. The unit shall maintain daily record/log bookof raw material (waste paper)consumption,
chemical consumption (process & ETP separately), paper production, energy
consumption (process & ETPseparately).

9. Sampling points should be installed at ETP inlet, ETP outlet, and effluent recirculation
.lines and at otherpoints as deemed necessary.

10. The unit shall install OCEMS at ETP outlet for the parameters flow, pH, TSS, BOD &
COD and provide connectivity with CPCB and SPCB server as per the guidelines issued
byCPCB.

11. The unit will ensurethe continuous and uninterrupted datasupplyfrom the OCEMSto the
CPCB and SPCB serverandperiodic calibration of OCEMS.

12. The unit shall have an adequate onsite environmental laboratory facility for qualitative
analysis of different effluent stream and manpower for monitoring and recording TSS,
TDS, COD& BOD & MLSSlevel in ETP inletand outleton dailybasis.

13. The unit shall set up an Environment Management Cell withinthe unitas per the Charter.
14. The unit shall submit analysis report from the authorized laboratory for all parameters as

mentioned for paper unit.
15. All flow meters shouldbe calibrated annually fromrecognized institutions/vendors.
16. The unit shallprepare material balance and waterbalance reportannually.
17. The unit shall submit its ETP Adequacy Assessment Report to the concerned State

Pollution Board(SPCB).
18. The unitshall get its ETPperformance evaluated by a thirdpartyannually.
19. The unitshall identify recipient drains/riVUlets and their u/s & dis location in consultation

.with SPCB and shall carry out monthly monitoring of identified recipientdrains at uls &
dis location through lab recognized underEnvironment (P) Act, 1986and shall submitthe
analysis reporton monthly basis to SPCB.

c. Domestic effluent/Sewage treatment and discharge: _
1. This CCAis valid for the quantity of maximum daily domestic effluent/sewage discharge

as mentioned below' . .

Declared by the unit Permitted
Maximum daily 03KLD 03KLD
discharge of sewage
Treatment facility Septic Tank l~cTankDischarge point

I' With ETP flow of septic tank shall
. " .-..<~'" .

channelized to ETP, ..... ....

~..

Clean Environment and Healthy Life Style
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2. Thedomestic effluent should he treated in thesewage treatment plont IlO that Itshould be ~
incontbrmlty with the prescribed norms: V
«°
1
)" I'll In-etol' .",,.,,....,..,,,,,,,..,,~""""'>"_,,._~».''"'"''''''''',,''''_'''-= ......,,_,,.,¥.,,., '</oo>~,,.,.._,'''''"" Sf,n·;i{h,rd""'W'N4C__,,,,~,,~~,,,,,,-m,.._,-,,_,,,,,,--,,,,''''''''-,,,,,

:vI:r:~:::mo~,~="~,",,",,:::::,~:::=::=:,::,~_,==,~=_-~: -: Not""Ap"ffcal)T;;;'''Urlft Hfiiillcl;'lirmc1I7:e .
J~J.ol~~g!£I!t,Q!<YB~~U2~ltlnll!l,Qt~2!?lm1~D__~" overflow of'theseptic lank to BTl"
J:~!llll~~~I~l)£LI~q!l,§Q!!~~(I~§l!illl!~D __."_
J:iHrogq~"tJ()lnl J.mBill__,_,,,-, __
J!ltQ:iJJl1!l!£::1'()t!lLQUg/J2_,__~, "
£h£micnl Ox~gen Dcn)umL(§QQ)j!!!~!L~",,,
~nl CoHfbrmlMl)/'YIO()Il1!L-, _,,'_"~~",. , ._,__

3. Flow measurlng devices should be provided for measurement of Cjl1lll1tHy of sewage
generated, and sewage channellze to ETP, Logbook for the same shall be maintained by
unit.

4.. Sampling points should be installed lit inlet, and outlet, recirculation lines and at other
points liS deemed necessary.

5. The unit shall maintaln daily rccord/log book of sewage channelize to BTl' and sludge
generation and disposal, separately. .

6. Unit shall explore the possibility to recycle the treated used water shall be utilized in
gardening, irrigation, industrial utility and toilet flushing to.minimize the fresh water
consumption up to 20 % pel' year.:

7. Separate arrangement should be made forcollection of industrial noddomestic effluent in
closed water supply system.

6. Cleanor Technology & Waste Minimization Practlcesr

Hnckgl'ouml:

CPCB issued direction under Section 18(1)(b) of Water (Prevention & Control of
Pollution) Act, 1974 to take appropriate measures in a time bound manner through
preparation of individual action plans and implementation of cleaner technology options
by the Pulp & Paper mills. To facilitate the Pulp& Paper mills, a Charter for 'Charterfor
Water Recycling and Pollution Prevention inPulp & Paper Industries' was formulated.

Clean Technology measures mentioned hereunder are indicative of systems, processes
and practices that are generally considered essential for achievement of the objectives of
the Charter. However, individual unit may opt for technology actually required for
implementation according to their requirement and circumstances like scale of operation,
system configuration, products portfolio and raw materials etc.

Unit shall ensure implementation of the following cleaner technology options within four to
six months from the dateof issuance of thisCCA:

a. Biomethanation of High Pollution Load Stream (like Rawmaterial washings in agro based
pulp and paper mills as well as High COD back water stream in RCF based Kraft Paper
Mills operating on ZLD

• b. Installation of Compressed Blogas System for converting raw biogas into compressed
blogastobe used as fuel

. c. Oxygen Delignification & ECF bleaching foragro & wood based pulpand papermills
d. Use ofjet aerators for improved biodegradation inaeration tankand increased DOlevel
ee . Press Washers in Pulp Washing to optimize water consumption acceptable under charter
f. Sludge Drying Beds to bediscontinued. Only sludge dewatering system, centrifuge etc

CleanEnvIronment and Healthy LiteStyle
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g. Appropriate plastic waste disposal system to be installed by ReF based pulp and paper 1fl.
mills \JV

• h. Closed loop fiber recovery and backwater system using poly disc filters or DAF (Dissolved
Air Floatation) Units

7. Environmental management system

i. Unit shall setup the environmental management cell including unit head, purchase/store
manager, process operation head, ETP in charge to effectively monitoring ofenvironmental
compliance.

ii. Unit shall setup the environmental laboratory for testing of minimum wastewater quality
parameters like pH, TSS, BOD, COD, MLSS and DO, to effectively monitoring ofETP
control parameters and ETP discharge norms, .

8. Air Pollution Mitigation

i. The unit shall use following fuel and install air pollution control device (APCD) of adequate
capacity to comply with following:

S. Equipment Fuel Stack height (m) Air Pollution Control Stack Emission
No. Device (APCD) standards

1. Boiler Baggasse/ 35m Wet Scrubber Particulate Matter
(6TPH) Agro waste 250mg/NM3

II. DGSet HSD 8m Acoustic enclosure -
(125 KVA)

ii. Operation and maintenance of APCS shall be done in such a way that the emission generated
from stacks is always within prescribed normsofthe Board.

iii. The unit shall ensure interlocking ofair pollution control devises and production processes.
iv, Theunit shall operate in a manner so that all emissions be emitted through designated

chimney/stack only.

9. Noise Pollution Mitigation:
i. Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic

enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Daytime: from 6.00 a.m, to 10.00p.m.,NIghttime: from 10.00p.m, to 6.00 a.m.

Standards for Noise level in db.(A) L eq

Industrial Area Commercial Area
Day I Night Day I Night

75 I 70 .. 65 I 55.

ii. Theunit shall take adequate measures to control of noise from its own source so as to
comply with the standards as may be applicable.

iii. Theunit shall provide acoustics enclosure on DG sets as per Environment (protection)
Rules, 1986.

iv. The unit shall provide ports in the chimney/stack and facilities such as ladder, platform
etc. as per requirement for monitoring the air emissions and the same shall be open for
inspection and use at all time) by the Board's staff, the chimney/stack attached to various
sources of emission shall be designated by number such as S-l, S-2 etc. and these shall
be painted! displayed to facilitate identification.

10. Conditions under Hazardous and Other Wastes (Management and Transboundary

·.. N:l:9,~elJient) Rules, 2016: -

Clean Environment and Healthy Life Style
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General Conditions:
1. The Board reserves the 'right to revoke/add/modify any stipulated condition issued

along with CCA at any given time, as may be necessary.
2. In the event of issuance of Closure Direction by CPCB or SPCB to the unit, this CCA

shall be deemed revoked during the closure period.
3. If the unit has been issued Show Cause Notice by CPCB or SPCB, compliance has to

be achieved within 45 days by the unit. However, if not revoked within 45 days, the
Show Cause Notice shall be considered as a Closure direction.

4. In case of non-functioning of ETP and/or STP, production has to be stopped
• immediately and this Board has to be intimated through a report to be dispatched by

fax/phone/email immediately.
5. In case of stoppage of functioning of air pollution control equipment, producti?n ~as

to be stopped immediately and this Board has to be intimated by fax/phone/emaIl with
a report in this regard to be dispatched immediately. .

6. ' This CCA is valid, only for products and quantity mentioned in Para 2. Unit shall
obtain prior approval before making any modification in product/ process/ fuel! plant
machinery failing which consent shall be deemed revoked.

7. Compulsory documents to be submitted by the Unit: ~

(i) Annual return in Form-s and Waste Disposal Manifest in Form-l Ounder Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016, and
third party audit report.

(ii) Environment Statement in form - V ofEnvironment (Protection) Rule, 1986.
(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Area.

8. The unit shall submit Latest copy of Audited Balance Sheet/C.A. Certificate (Fixed
Assets+ Current Assets- Current Liabilities) of the unit at the end of each financial
year so the Consent fee payable by the unit may be verified.

9. The unit shall submit Quarterly compliance report of the CCA, photograph of
ETP/APCs/Waste Storage Area, Quarterly analysis reports of the samples of effluent,
emission, hazardous wastes and ETP sludge from NABL accredited and EPA
recognized laboratory.

10'.The unit shall inform in advance to SPCB/take prior permission of the SPCB to close
manufacturing/production.

11. The unit shall submit calibration certificate of OCEMS at least once in a year to
SPCB. .

12. The unit shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions within 30 days of receipt of this CCA. If, at any point
of time, it is found that the unit is not complying with stipulated conditions or any
further direction/instruction issued by the Board, legal action shall be initiated
against the unit under' the provisions of Water, Act, Air Act and Environment
(Protection) Act and Rules made thereunder.

13. If unit is found temporary closed (for the last 24 hour) during inspection and prior
intimation of closure is not given by the unit, revocation of the CCA will be initiated as

. per the law.
14. The unit shall apply before the 60 days of expiry of CCA or any change in

production types/production capacity/manufacturing process/capacity enhancement!
outlet for the discharge of effluent or gases emission or sewage waste from the unit
etc. or any change in effluent discharge point or emission point.

15·. I~ca.seofoccurrence of an accident, complete details on form must be sent to State
.., . Pollution ControlBoard at the earliest along with details of mitigative and remedial

measures taken. . ,
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· • f • 16. The unit shall provide ports in the chimney/stack and facilities such as ladder,
platform etc. as per requirement for monitoring the air emissions and the same shall
be open for inspection and use at all time) by the Board's staff, the chimney/stack
attached to various sources of emission shall be designated by number such as Svl, S~

2 etc. and these shall be painted/ displayed to facilitate identification.
17.,The modification or installation in the existing pollution control equipments should be

done only by prior approval of Board.
18. The unit will have to deposit the revised fee whenever it is notified.
19. Unit is covered under OPI and situated in the catchment area of River Ganges. Hence

during Maghmela, unit shall immediately comply with the directions issued by the
Board related to operation or temporary closure of the unit.

20. Unit shall abide by thedirectionsl guidelines given by Hon'ble Courts, MoEF&CC
and CPCB/SPCB for protection and safe guard of environment from time to time.

21. Unit shall comply the conditions of Consent to establish (CTE) issued by Board.
22. The unit shal! develop plantation of tal! trees of suitable species on minimum 33% ofthe

land on which the unit is established.
23. Whenever due to any accident or other unforeseen act or event, such emission occurs

or is apprehended to occur in excess of standards laid down, such information shall
be reported to the Board's offices and all other concerned offices. In case of failure of
pollution control equipment, the production process connected to it shall be stopped
with immediate effect.

24. The person authorized shall implement Emergency Response Procedure (ERP) for
,which this CCA is being granted considering all site specific possible scenarios such
as spillages, leakages, fire etc. and their possible impacts and also carry out mock drill
in this regard at regular interval of time.

25. The authorized agency shall ensure that on-line data with regard to quantity and
nature of hazardous chemicals being handled in the plant, including waste water and
air emission and, solid hazardous waste generated within the factory premises is
displayed on Display Board of size 6x4 feet outside the main factory gate within
premises. '

26. The unit shall maintain and provide "Inspection Book" at the time of inspection to
the Board's officials.

27. The unit shall provide uninterrupted accessibility to the STP'sIETP's inlet and outlet
points, Air Pollution Control equipment and stack for smooth sampling/monitoring of
pollution control measures.

28. The unit shall maintain good house-keeping, All valves/pipes/sewer/drains etc. must
be leak-proof.

This consent is being issued with the permission ofcompetent authority.

(S.~ik)
Member Secretary

Copy to: Regional Officer, Uttrakhand Pollution Control Board, Roorkee for information and
compllance ofthesame, .~

Member Secretary
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Government of India
Ministry of Jal Shaldi

D@partment of Water ResoiLll"cett, River Development and
Central Water Authority (CC;W)!\)

Application for Issue of NOCto Abstract Ground

Rerlew «:»f NOe Issued to Existing Industrial Pr@)jeets Abstracting GmamdWater
As Draft: AppUcati«:»n F«:»r «:»f NOe)

Apl:mC<ttj(J~n Nl,lmOI!$1" : 21-4f41S/UTJIND/20H

(8C<1m10d copy of this pageaftersignatureand seal shouldhe attar..hed at "ApIllkatkm with Signatureand Soal' in attachmentsectionMfore submission of application)

:SA,GAR PULP AND PAPER MillS LIMITED VILLAGE
DISTRICT HAR1DWAR

iLocatlen Details of the h,clustrial Unit

LAcldrt(}$S limd :

IAddrelis line 2 :

:AcldrlrJIs% Line 3 :

herebycertifythat Ihe dataand furnished aboveara true 10the best of my knowledge and belief and I am aware that If any par! of the data!
informa!lon submitted is foundto be false or miSleading at any stage. the application will be rejected ootright

I herebydeclarethatall the mandatorydocumentsprescribedin the application formhavebeen uploadedand no blank!irrelevant documentshave been
uploaded, I am alsoawarethai any falsel wrongsubmission luploedingof documentwill lead to rejeclionof my applicationwithoutany notice,

It is to certify that no case relatedto ground water withdrawal!contamination is pendingagainst the Industry!projecl!unit as on date, Any such case filed
againstthe companylprojecttunit in respect of ground waterwithdrawal!contamlnation during the pendencyof this applicationshall be immediatelybroughlto
the notlcaof CGWA,

Signature of the applicant

(Wlthofficial seal)

the signatory with the authorization shall be enclosed,

Date:

P~oo: )

Assocll'lttrld User: sagarpaper

" In case signed by any authorized signatory, the details

'I herebyundertake that in case any erwironrnental ccmpensauon/ penally1$ Imposed on the firm byany statutoryauthority, ! shall complywith the decisionof
suchauthority,
!
f{ 'tQ~' ~fff ~ f<r \f>lT?;~ f<il'q <W; .~ ~~t '!T{~ ~ fqttll~ 'ql~~ ~ 3l!x- 1I~ tfo! Wf<r tjfq ~(j 0IT~ !~ <PI

~1t '1WT~ ~ ~ \R lTi:fd "lIT 'Wtfifl 'QTlIT \illiif ~, 81 ~{ ~'~ ~~'11 <it Fl{~ ~ ~ illnzrrr!

f{ imT ~lfl\l(f ~ ~ ~" t!:I' if'f'?te *f'llt .3If.lmtf Q@1'$;jf ~ f<t;tff :rrm ~ Jl'R i'fj~ I <;~lilill 'Ttff f<t;4f l T/11

~I ~ 'tQ ~ l1'al ~ f<r ~ 1"R1TI'~ 3jlTcl'f0 m \R if{ 1'f?t f<riflT '~ qT ~~n \3111{l1T1

rmrfURr ~ff I- f<t; \3¥l1lT ! ~"li>l'1f I~ 1$ mtffitfi 3jj\ij mP~ f.'r<lJ'Rft I 1r<i!fUf ~~ ~m'iJli1!11'~ ~-fl ~r if I:tfiru 'qf,i WI~

0IT~q;r qfll1fW1.TI ~ ~\ilij f>'jq I~ <t> ~'U iT qiq;:fi I ~410RT I ~qj'l~ qT ~j1fl 'aFT':~mJ:11'iffi qT. 'J,J, \If. mf£jql'xtlt '~' tITR

iT effi3T!H
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ANN£X0 RE : Rli/e

ECHNICAL REP T

Adequacy of Existing Effluent Treatment Plant for
Treatment ofMill Effluent from Proposed Capacity

Expansion 50 tid

At

Sagar Pulp & PaperMiDs Ltd,
Mangler- Deoband Road

Village- Mundet, Distt, Haridwar (U.K)

Prepared by

Central Pulp & Paper Research Institute,
Saharanpnr, U.P

July, 2013

721



CONTENTS

S.Na. Title IPage
I No.

1.0 INTRODUCTION 1

2.0 PROPOSED CAPACITY EXPANSION 1
1

3.0 OBJECTIVE 1

4.0 MANUFACTURING PROCESS 11

5.0 FRESH WATER REQUIREMENT 2

6.0 WASTE WATER GENERATION & ITS CHARACTERISTICS 13
!

7.0 ENVIRONMENTAL DISCHARGE STANDARDS 3 I
I

8.0 EXISTING EFFLUENT TREATMENT PLANT 4 I,
I

9.0 ADEQUACY OF EXISTING EFFLUENT TREATMENT PLANT 5
!
~
~

(ETP) I
!

10.0 OPERATION & MONITORING OFETP 7 I
11.0 ETP MONITORING PROGRAMME EFFLUENT SAMPLE 8 I

IANALYSIS SCHEDURE
12.0 CPCB CHARTER COMPLIANCE 18 I
13.0 REMARKS 18 I

I

722



INTRODUCTION

Sagar Pulp and Paper Mills Ltd, is located at Khasra No. 14/1/ village Mundate,

(2.5 Km, Manglore- Deoband Road) Tehsil Roorkee, District Hardwar,

Uttarakhand. The mill has one Paper Machine & at present is manufacturing

around 30 tid kraft paper/ poster/tissues paper from waste paper depending

on market requirement.

2.0 PROPOSED CAPACITY EXPANSION

Looking into viability and market requirement, the mill proposes to increase the

present capacity from 30 t/d to 50 t/d kraft paper Iposterltissue paper from

waste paper only.

3.0 OBJECTIVE

The objective of present report is to assess the adequacy of existing ETP to treat

the effluent to be generated from proposed 50 tId production capacity. The

report is prepared based on informations given by mill and expected pollution

load from 50 t/d to meet the requirement of CPCB charter for Water

Recycling & Pollution Prevention in Pulp & Paper Industries of River

Ganga Basin.

4.0 MANUFACTURING PROCESS

The mill proposes to use the waste paper only to meet the additional capacity of

20 t/d i.e. from 30 t/d to 50 t/d kraft paper. The necessary

addition/modifications will be done by mill to process the waste paper by

adding new hicon pulper of 12 m3 capacity, increasing length of machine wire

llPage
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®
part and heavy duty press to meet the proposed additional 20 tjd kraft paper

jposterjtissue paper. The process chart is given below-

MANUFACTURING PROCESS CHART

Waste Paper ----~~ Hydro Pulper -,-----3)~Pulper Pit

+
Decker "'(~--Turbo Separator ...<~~~~... High Densitycleaner

J.Screen ---...::~:a,.Decker Chest ~ Refiner~ Mixing Chest

~
p't,ure Scree14lj(~----Centrifugal CleantlJE S.R.Box

Head BOX:l'""--~).Paper Machine ~ Ready Product

•
5.0 FRESHWATER REQUIREMENT

Being waste paper based, the major area of fresh water requirement is showers

operated for cleaning of wire and felt of paper machine. The mill has two bore wells

provided with flow meter to meet the water requirement of the mill. The expected

water requirement of mill after proposed capacity addition is given below:-

Process Unit Water Requirement

At 30 tjd At SOtjd

Pulp Mill BackWater BackWater

Paper Machine, m3jd 320 500

Boiler, m3/d 30 50

Vacuum sealing Pump etc, m3/d BackWater BackWater

Miscellaneous, m3/d 5 5

Total fresh Water requirement, 355 555

m3/d

Total Fresh Water Requirement, 12 11

m3/tpaoer 4

ft,
21Page
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WASTE WATER GENERATION & ITS CHARACTERISTICS

Waste water generated from processing of waste paper for the Kraft Paper

Manufacturing generally carries suspended matter along with low level of

dissolved pollutants. The expected waste water generatlon and its

characteristics are givenbelow.

Parameter Existing After Proposed Capacity

320 500
Volume ofWastewater m3/d

6.5-7.5 6.5-7.5
pH

1400-1600 1400-1600
TSS, mg/]

800-900 1000-1100
COD; ma/l

500-600 600-700
BOD, ma/l

7.0 ENVIRONMENTAL DISCHARGE STANDARDS

The environmental discharge standards for waste paper based mills given under

CPCB charter are as follows-

Parameter Standard
Waste Paper Based kraft Waste Paper Based
Paper Tissue Paper

pH 5.5-9.0 5.5-9.0
SuspendedSolids; mg/ <75 <75
COD,mg/1 225 <225
BOD <30 <30
Effluent Volume; m3/t <10 <15

3lPage

725



Tho mlll has lustnllod an BTP (!lU,I) 10 lI'WH WIHil(lwtHtH' HlllHwllltJd l'fOIil tlll'fl!l'wil

paper mnldl\B HtH:lhllW, 'l'he comhlnod olTlwml hi pu III IHHI to vHlPo IWl'tHHI I'IW

• removal of fllH'OH l'ollowod by lI'mltnHml thl'OIl'tll jll'hIHII\Y OhII'H'IIH' f(jj' 1'1I1'UuW

sottHl\ft of suspended mnttOl' by gl'uvlty. Tho overflow 01' IlI'lnull''y ohu'lflllP JtllTlullml

in the aoranon tank oqutppod wlth tllfl\uwd 1H1I'IHOI'11 10 dOHI'lHlo tho Ol'I,unlc mfHIIW

with tho help of 11\\(:1'0- OI'MtmISIlHl tmptwlnlly BI'OWll IUHI mllhll,lllnlHI In fHH'IIUon

tank .The orgnnte mutter prusaut In I:ho oflluont III I:hull eOIlVtH'Wd to (jt'ublo IUlll

products wtthout uny musancc und health IIIlZlU'd. Nutl'ltml'tl U1'tJ UhlO IH'lwldod to

maintain healthy bin sludge bylidding Imw &, IMP. 'I'ho overflew ol'lHJI'ullon tlml( iii

passed through secondary e1Ill'If/ol' 1'01' rornoval 01' lWl:lvo I,ItJIIHUltl , 1IIIw tl'ollwd

• effluent (OVel'nOW 0(' secondary elarlflor) Is passed through [l1'tlIHHIl'O flUIHt IW:l11' 1'01'

further removal ofsuspended matter tocomply thOIll:lllHltU'dl1,

The part of underflow of secondary c1HI'Il'lOl' Is roturned 1:0 u(lI'ut:lon tank to

maintain the desired Jewel of MLSS (21500.. aooo ml~/I), 'l'ho O}(COfIt4 blo HhldgiJ lu

dried using sludge beds for disposal,

4 I II iill"
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The adequacy of existing ETP is assessed based on informations given by mill and

expected pollution loads from proposed 50 t/d Kraft paper/ poster/tissue paper

- 500
- 1600( 800 kg/d)
- 1100( 550 kg/d)
- 700( 350 kg/d)

Effluent volume.mr/d
Suspended solids, mg/l
COD, mg/l
BOD, mg/l

from waste paper.

9.0 ADEQUACY OF EXISTING EFFLUENT TREATMENT PLANT (ETP)

E1P Adequacy

i) Vibro Screen

The Vibro screen installed is adequate for removal of suspended matter
plastics, etc.

ii) Equalization Tank

Number One
Capacity, m3 205,
Retention Time, hrs 9.5
Size, LxBx Hm 8.25x 8.25x3.0
MOC RCC

Adequate to handle expected effluent volume ( 500 m3/ d)

iii) Primary Clarifier

Number One
Capacity.m- 285
Size

- Diameter, m 11.0
- SED,m 3.0

Shape Circular with hoper bottom
Surface area- m2 95
SOR,m3/ m2.d 5.5

Adequacy - Capacity is adequate to handle effluent volume around
1500 m3 jd- more than the expected volume from 50 t/d

u. SIPage
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Iv] Aeration Tank

Number One

1709
Capacity, m3

26.5x 21.5x 3.0
Size, Lx Bx H m

VLR, kg BOD/m3.d
0.20

60
Retention Time, hrs

15
Oxygen required, kz/hr

80(2 blowers- 1400 m3jhr each air
Oxygenation Capacity kg/hr flow)

Capacity of tank & oxygenation capacity is adequate to treat even more
than the expected BOD load from 50 tid

v] Secondary clarifier

Number One

Capacity, m3 285

Size

- Diameter, m 11.0

- SWD,m 3.0

Shape Circular with hoper bottom

Surface area, m2 95
SOR,m31m2,d 6.5
Retention Time, hrs 24

vi)

Capacity of secondary clarifier is adequate to treat the effluent volume
around 1200 m2j d more than the expected volume from 50 tjd.

Collection Tank - Capacity 20 m3• adequate

Pressure Sand filter - tertiary treatment

-::---:-:---"""--------1-:~-~-:-13-j-hr-----------{INo.
Capacity

vii)

•

Adequate to handle expected effluent after proposed capacity - 50 tjd

61Page
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10.0 OPERATION & MONITORING OFETP

viii)
i

Sludge Beds - Capacity - 2 x 12 :::: 24 m3

Suggested to increase the capacity of existing beds from 24 m3to 50 m3

Following are the suggested measures, the mill should adopt for proper and

optimum operation ofETP.

• Ensure pn.~per and optimum conditions as per the designed specification and

manufacturer's instruction.

• Avoid fluctuation in effluent flow and pollution load so as to reduce the shock

load to biomass and the system as a whole.

• Ensure proper addition of nutrients like urea & Di ammonium phosphate in

the aeration tank (BOD: N: P: 100:5:1).

• Maintain required level of MLSS concentration (2500-3000mg/l) in aeration

tank by ensuring proper growth & monitoring recirculation of the biomass.

• Maintain desired level of DO in the aeration tank( 1-2 mg/l)

• Ensure periodic & timely withdrawal of sludge from the clarifiers, sludge beds

and equalization tank.

• Proper maintenance of electric motors and pumps etc.
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11.0 ETP MONITORING PROGRAMME- EFFLUENT SAMPLE ANALYSIS

SCHEDULE.

In addition to above, routine testing of pollution parameters is essential to

maintain desired performance of ETP. The parameters of concern and the

frequency of their analyses advised are as under:

Parameters Frequency of analysis

pH Daily

Suspended Solids Daily

Total Dissolved solids Daily

COD Weekly

BOD Fortnightly

Effluent flow Daily by Vnotch

12.0 CPCB CHARTER COMPLIANCE

• The mill has completed the work as per CPCB Charter & the compliance report is

enclosed as Annexure I

13.0 REMARKS

Based on informations given by mill and the expected pollution load assessed, the

existing ETP (Fig 1) after addition of one extra pressure sand filter as stand by

will be adequate to treat the effluent from proposed capacity SO tid Kraft

paperjposterjtissue paper to meet the standards as per CPCB charter provided

that ETP operates under optimum conditions. . J.L. ?A I
Dr. S. Paftwa[fl3>
Sc. F &: Held
'~nvironmen.tll~emE'ntDivision
Central PUlp , __•Research Institute
Saharanpur • 24_1 (U.P.)

***************************
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Annexure-I
Statusof Work Progress forCharter Compliance asonJuly, 31 2013

(Under Implementation ofCharterforRecyclIng of Waterand Pollution Prevention InPulp & PaperMills InGanga River Basin)

fA) Mill Details:
S.No Particulars InformationI Details

1. Name &Address of the Mill SagarPulp & Paper Mills Limited
Village - Mundet, Mangler- Deoband Road

District- Haridwar (U.K.)
2. Mill Category& Kraft Paper Mill (Bt)

Raw Material Used Waste Paper
3. Installed capacity, tpd 30

Present Production, tpd 30

(B) Water Consumption

S. No Particulars Status I Remarks

• 1. Water Consumption as per bore well 345

reading, m3
/ day ( IV 11.5 m3

/ tp3per)

2. Installationof flow meter on bore well Completed

3. Storage Tank for Fresh water / Back water Available
3Fresh Water Tank Cap.- SO m
3Back Water Tank Cap.- SO m

(Cl Process Upgradation

S. No Particulars Upgradatlon as Status
suggestedby CPPRI

1. Pulp mill Hydrapulper I Hicon Completed

2. Upgradation of high pressure 0.7-0.75 mm Completed (0.5 mm)
showersat paper machine (nozzle
diameter)

~. Installation of Fiber Recovery Unit Yes Vlbro Screen & Hili
Screen

(D) ETP Upgradation
S. No Unit Upgradation as Status

suggested by CPPRI
1. Equalization tank Nil Adequate
2. Primary Clarifier Nil Adequate
3. Aeration Tank with Diffused Aeration Completed

Diffused Aeration/ S.Aerator
MLSS level, mg/I 2,500 - 3,000 3,888

4. Secondary Clarifier Nil , Adequate
5. Tertiary Treatment Option Pressure Sand Filter Installed

--
6. V- knotch Yes Installed (gOo)

• 7. Sludge Bed/Filter press - Sludge bed
2 x12 m3 (24 m3

)

732



I ad BookMaintenance (Started from November, 2012)
tE} &. l)

S.NO Particulars Status
~. Fresh Water Consumption Yes
~

ETP Chemical consumption2. Yes

3. ETP Power Consumption Yes
4. Effluent Analysis Yes
5. Waste Water Discharge volume Yes

(F)~TP lab facility & Other

S.No Particulars Status
1. lab facility Completed

(pH meter, SS,COD analyser, BOD
incubator, Furnace & Oven -

Available)
2. Manpower Availability ETP In-charge ( 1) , Chemist (1),

Operators/Helper (5)
3. Environment Management Cell Created and records available

4. Colour Coding of Pipe Lines Completed

Observations:
• The mill has Vibro Screens and Hill Screen for recovery of fibre.
t Back water tank is available to utilize the back water in pulp mill up to the maximum

extent. Treated effluent (N 40 %) is also reused in paper machine after tertiary
treatment system (Pressure Sand Filter) which ultimately reduced the fresh water
consumption.

• The mill has completed work as per charter requirement like showers at paper
machine, lab facilities for analysis of pollutional parameters, trained man power,
development of MLSS in aeration tank, tertiary treatment and colour coding of pipe
lines.

• The water consumption is N 11.5 m3
/ tpaper which are well below the charter norms.

Remarks:

• The mill is advised to monitor and maintain ETP performance to meet the discharge
norms on regular basis.

.it ~/tff'L '
Dr. S. Panwar .?
se. F& Head
Environmental Management Division
Central Pulp &. Paper Research Institute
Saharanpur- 247001 (U.P.)

I
(Dr. Suresh Panwar)

se- F& Head
Environmental Management Division
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PrrvN Ex u/l.£ .' RIfI E (C811y) r~ I
E'CON LABORATORY & CONSULTANCY 0

, (ISO: 9001, ISO: 14001, ISO: 45001, NABLAccredited,and MoEF & CC Recognized) ,
ViII.: Khabarwala, P.O.: Jaintanwnln, Near Garbi Cantt., Dehradun - 248003, Uttarakhand

TEST REPORT

Name & Address of Client: ULRNo: TC550723000008053F

MIs. Sagar Pulp & Paper Mills Limited Renortina Date: 19/12/2023
Receipt Date: 13/1212023

VillageMundet, 2.5 km Manglore-Deoband Road
Period of Tcstine:: ; 1 411 2/2023 ~ 1 9/l 2l2023

Distt.:Haridwar, (U.K.) ,
Format No: 7.8-F-Ol ..

•
Party Reference No: By Mail

SAMPLE DESCRIPTION: BOll..ER STACKEMISSION MONITORING

\ .

',1. .

, "

... ~ \ .

: Lab. Rep.
:13/04/2023
: 30.0
: Boiler Set-I
: Boiler S~ction Area ,
: 6 ~tbns
: Clem: Sky

I .o Ok
.: 9'00 mm

I ' I
, :·30 meter

: 16'"
: 136
: 9.72
: 22.0
: 2.0

( ( ' : Isokinetic
: 11255 .. ~ . { ~

: As per Work Order ,
.0 : l-I.S.D.

., .,

..:.'.

.' ' \~

. \

, "

qe~ernl Information:
Sample Collected by
Date of Sampling
Sampling duration (minute)
Stack Attachedto
Samplinglocation
Capacityof Boiler
Meteorological condition r : ..

Instrument CalibrationStatus , C

Diameter of Stack . ,
,I,

Height of Stack ,
AmbientTemperature-Ta (DC) " .t'

\Temperature of Stack:Ts (DC) , ( "
.:' Velocityofstack in (m/s)

Flowrate of PM (LPM)
PIQw rate of Gas (LPM)
Sampling Condition'
Protocol Used
Pt'.a~~ters Required

. 'Fuel Used
," ..:<:" ..

..

. ,

.. ,,'

, .
.•• ' 1 \:. " I

IS:1I255(partI): 198~ , RA2019 ., 800

400

.'

Limits

.' .
"

Results Units

382.6 mg/Nm

68.4 , mg/Nrn

·~ 9.2 ingINin

9:4 mgINm
I l

" ~

" ., ....
,

I
,.

-\

TEST RESULTS ,',
v'

Test Methods

"
. "

" 'Para meters
\ ~ " ".

t :

1.

S.'
No.

" ':

Q} Scanned with OKEN Scanner
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ECON LABORATORY & CONSULTANCY @
(ISO: 9001, ISO: 14001, ISO: 45001, NAULAccrcditcd and MoEF & CC Rccogni d

Viii.: Khnharwalu, P,O.: Julntnnwnln, NCIlI" Gurhl Cuntt., Dehradun ~ 248003,Uttar:~h~nd

•

TIo''-!T D I~ P..Q.R.'l·

Name & Address of Client: "1JLR~: TC550723000008054F

Mrs. Sagar Pulp & Paper Mills Limited RCllol·ting Datc: 19/12/2023
VillageMundet, 2,5 kill Manglore-Deoband Road Date ofSamnlinf! 13/12/2023

Distt.:Harid...ar, (U.K,) Receipt Date: 13/12/2023
Period of Testinz: 14/12/2023-19/ 12/2023
Sample Collected By: Lab, Rep.

Sampling Type: Grab

Sample Description: ETPlnlet Preservation Refrigerated .
SamplingLocation: ETPArca Format No: 7,8-F-OI .
Sampling& Analysis Protocol IS: 3025 ,(Pal't~l) Party Reference No: By Mail
SampleQuantity 3 Ltr, Parameter Required As per work order

TEST RESULTS '

., ,

) Scanned with OKEN Scanner

r ,.

.r J

"

"," .

••J ~c I ,::( .1
",'

.r-,

. ~

.... , 0 ....
,

; r "
','

....
, ., \

(1
,

.~

I' :fJ

,\- (

.~.. '

'J

, I

" "

S.NI>. Parameters , , Results Units Protocol Used
,., 1. pH ., G.85 .APHA 23ru Edi,2017-4500 H+B, Electrometric.. , -. Method

2, COD 886.2 . rng/I APID\. 23'0 Edi.20,l7.5220B, Open Reflux
r

\ Method\
I · r

) , BOD (3Days at 27 uC) . 138.4 mg/I IS-3_025 (P-44)I993,RA201 9
t' • ,

'.\ :

4. · \. Total Suspended Solid 1286 . mg/I APHA23rd Edi.2017 -2540 B,'Gravimetric· . . Method.
"5. .Total Dissolved Solids 574.6

, · mgll APHA23rd Edi.2017·-2540B,Gravimetric.
I- Method; '. ' )"

6. : Oil andGrease 12.7 \ mg/l, .' APl-1A 23ld Edi.2017 -5520 C B Partition. ' r •.
I . '0 , Gravimetric Method: ..

" -

,.', ( " , ..
,~

" I

( I f Co
, r

J
\ : , I

\:. 'J , .,

•• l " · 1" r, \ j '" , . ",' .. . r.• ' ,. C•. '" \,.. . ,.~ ")'~ ," ~
' ,'" ~ ....... . ' . " J ...} • 'l:~ " ..~ ~ ;,1 I

-l'" ~,," -I' ', . ..,; j" ,\ ',f I'(~ ' - CJ \o ' \ ~ ,."J"
...:. 0 .: 6 ," o-~ ' 't· r t,:- '.1.. (, - ( ';0_ '('I

r - ,» i ( .... , ... 1 • .. , • ... \ ') '\ ( \
\ . ',' ,a. I 1 • ' . ... " . ! ~ ..f.1 '(,'" :''.J ~(J'..". " \.c.. .(

••• \: ... ( ...... . ~ \ , ( .\"\ , .. , 't ' 0' • •.• ,., ~.\ ••••••. , •

'. ': ~_ ~. . i ~ ',. "-. I

C',"\. • . ' r i' \ ~ : (" .- ~ ." ~.' \' " , 0 \ .... ~ "
\ ...' ~ ~ . " j' ,. • 'r.f , ..} - I ".'. '. • ...
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...

{. I
't: .

r '.' ...

, ,....
"

r .<

" .,"' .
t , f'

( t • ~..

( ) ~! }~1\'.

. , , \ ,;' (,". r).) • I ..', )
...

'," ( ' ... ;. I () ~ I l ~ • (t..)',
I l , .

"

I) •• ' ,......

r

I • •

TEST RESULTS

, .
" ,c r , 't ~f ·. ,(J'(.( (J.. , ~ ,

I' .r ( :. ( ,

.. .,.

.c .. \ 1 t {. ~J"" • t.( 1

. i ; )

I.

•• I

\..e ,....

"

ECON LABORATORY &'CO SULTA CY
(ISO: 9001, ISO: 140111, ISO: 450111. NABLAccredll cd lind Mo-I"II & C'T' J) I

Viii I{I I t ' - '-' ,cc(J~n ~A:cJ)
.: III UirWIlIIl, 1.0.: .lulntauwnln, Neill'Garhl 'unu, I>ehr 'ulu n _240 (1113 lJ

" 0 • I Hnrakhllnd

t ' j . '-'... ..., i

\ j ~ .

~ .'.\ ,.. ,
\:.t·: "

.. NOTE: 1.The-results listed"refer'only,tothetested iimple'& Dp'pllcnblo ' Jl llrnJl i e ICr~
:. ,. ,~(} .. ~/'2:To nlllnbfl{ties ~o'r'our I~i/\YIII' b"C j.es trl~ icd t;'{the :i~voltc ~:noii ,it ~nly ~
'". ,\v·'-" .;:' 3)'~_es~m ple ,lWn bcd~~ioYe~:aftC~ r.Clcnilon·t1m~ tin lcl~ litlicnvls'cHpeclftcd,: ," :' ". ," , ' •..., , : ; ;. "...... ....

: ; , , . : : ' r: ~; T!~\.S: rcP9rtJ n~t}~ b,e{~~pr~.~~~ed,~!1J'1I~!or,ln p,llrt ~d cnn~pt be lI~cd ll~ ~Yldc~J:~ In !hc ~url o,rIQ~ wlth~ul.prlor permlsslon

SINo. Parameters Results General Std. Limit Units . Protocol Used
,

I for Discharge '..
·(lnl llnd Surface

~ " "Water),
.1. "pH 7.48 . 6.5-8.5 API·IA 23'd Edi.2017-4500H+B.

, " E1cctromctric Method

2" ,,' COD 96;5 250 mg/I APHA 23'0 Edi.2017.5220B. Open
r

~ Reflux Method
3: BOD (3 pays at 21;uC) l 11 .4 - 30 mg/I IS-~025 (P.44) I993,RA2019

".;,' I'· ,
"

I ' 4( Total Suspended Solidl () • -~ I l6:2 ..100 · . •mgtl APHA 23'0 Edi.2017-2540 B•
" , - ~J

Gravimetric Mcthod, , ", . .. ' . , -.1... ..,\
5. ! otal Dissol~~d ~o'ids , " " . 386.2 - , mgtl API·IA 23'0Edi.2017 -2540

, . ( " ...,. I ,l t B,Gravimetric Method.... .-'
6. ' Oil and Grease '

, -, : ~ . ,Nil <I "
I 10 , mgll . APHA 23'0 Edi.2017 -5520 C B

.1,
" : . _.". :, ( t l t f

, ' c U i
1\ ( , 'cc '; ~( Partition Gravimetric Method

"

I "
- , • -I .. - ' ; J ' ({ . . (, I • _ ' () . f ,l \ ( t't , "'End of Report'"

" f~ <" ,; ' : ', • I '~'" if ~ \~r.i:C~~llll)()r'l1 to'i-Y.com~~ uk@~eonll1bor:it~ric~m/eCol1lab.c·o'n·sultu'ncy@Yuhoo.in ' r ~ . : ' j ! ;.'.' •

,.r ',' \ 0"(':: ... '/ .: ," "~ .' " l \ eO~TACT NO: +91= 8534,?57815;' 81~6534344 '.
l .. . :- t ,

( 0" I

Name & Address of Client: ULRNo: TC55072300000&05SF
MIs. Sagar Pulp & Paper Mills Limited ReportillL' Date: 1911212023
Village Mundet,2.5 kmMauglore-Deoband Road Date of SnOl llllllg 13/ 1212023
Distt.Haridwar, (U.K.) Receipt Dllte: 13/1212023

Perlod of Tcsting: 14/12/2023-191 12/2023
Sample CollectedBy: Lub. Rep.

Sampling Type: Grab
Sample Description: ETPOutiet Preservatlon Refrigerated
Sampling Location: ETPArea Format No: 7.S-P-Ol
Sampling & i.nalysis Protocol IS: 3025, (I)llrt- l) Party Reference No: By Mail
Sample Quantity 3 Ltn Parameter Required As per work order

(Ji Scanned with OKEN Scanner
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Limit of IS: 10500-2012
Desirable Permissible

Units Limits Limits the
(Max) absenceof

Alternate Source
Max.

6.5 to8.5 Norein: mion

Hazen 5 15

NTU 5

Agreeable Agreeable

Agreeable Agreeable

mgll 200 600

mgtl 75 200

mgtl 200 600

mgtl 250 1000

mgll 0.05 No relaxation

mg/I 30 100

mgll 500 2000

mg/I 200 400

mg/I 1.0

Results

I"

" '

.,'

TFSTRFPORT

Test -Methods

~Q~O. 9001,I~~eSO: 45!~~YA'~d~~dM~~~!~,~~@
VIII.. Khabarwala, P.O.. Jllmtllnwala, Ncar Garhi Cantt, Dchradun - 248003 U · )

• , ttnrnkhnnd

Parameters

TEST RESULTS

, ,- : -, / ;> " -.www.cCon IDbO.ratory.com~ uk@~c6nl~·borntory.com. cconlnb.con'sultancy@yahoo.in
c '.. ",' . , . ,CONTACT NO: +91- 8534957815; 8126534344

~'" ..~ i._ ~. '.,

• . ... . . : I , \ l ..' ~ . ~'. , {, ' • ..

1. pH (8125 C) 7.24

2. Color BDL(DL-5 )

J. Turbidity

4. Odour rs 3025(part-5) 2018 ' Agreeable

5. Ttte rs3025(PiuH) 2011 Agreeable

6. TotalHardness as CuCO) IS 3025(part-21) 2009; RA 174.2
2019,n EDTA method

7. Calciumas Ca IS 3025 (Pnrt-40 ) 1991, RA2019, 24.6
n EDTA titrimetric method,

8. Alkalinity as CnCOl lS 3025(Pnrt-23 ) .1996, RA2019 134.8. ~,

Titmmatric Method
9. ChlorideasCI IS 3025 (pnrt-32 ) . 1 988~ RA2019 24.5

Ar cntometric Method
10. ' Cyanide asSN IS 3025(Part-27 ) 1986, RA 201.9

DDL (DL-0.002)

II. Magnesium as Mg IS 3025(Part-46) 1994, RA201~, 18.9
Volumetric method usin EDTA

'12. TotalDissolvedSolids IS 3025(purt-I6),1984. RA2017, 39D.4
Gravimetricmethod

13. ,IS 3025(pnrt-24), 19.86, RA2019, \ 18.0
Turbidit method. '

• APHA23 Edi.2017,4500F-D 0.04
SPADNS Method

.,

.:NOTE: 1.The results listed refer only,to the testedsample& applicable parameters
:," (2:Total i1pbl liti~s or"o·tir Ini/wlll:iUrCst~icjed: t~ tileillvolce amount only

: ' ,,' I)'·' ~ ( 3.TI~e sa mple 'ivlll bedestro1ed_art;i;· .rCleiitl~nrti l~l ~unless utherwlse specified , ' ' .
• ( I " •• <.-1.- T~!s:r:ep~rt Is I~o, l t~ b.e:repr?du,ced.)Vholly,ofJ d p.orla~l~ cannot be usedas evidence III tilecourtoClaw without priorpermission

S.No.

. ~

Name & Address of Client: ULRNo: TC550723000008056F
MIs. Sagar Pulp & Paper Mills Limited Rcportin1! Datc: 191t2/2023
Village Mundet, 2.5 km Manglor-Deoband Road Date of Sam nllnn 13/1212023
Distt.:Haridwar, (U.K.) Receipt Datc: 13/1212023

Period ofTestin~: 14/12/2023-19/1 2/2023
Sample Collected By: Lab. Rep.
Sampling Typc: Grab

Sample Dessrlption: Ground Water Preservation Refrigerated
Sampling Location: I Borewell Format No: 7.8-F-OI
Sampling & Analysis Protocol IS: 3025, (Part-I) Party Reference No: ByMail
Sample Quantity 2 Ltt'. Parameter Required As per work order

() Scanned with OKEN Scanner
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E~~o~o~ 1~4~~S~~~~!:di~dC?d M~~~I~~D~@
Vill.: Khabanvala, P.O.: Jaintanwala, Near Garhi Cantt., Dchradun - 248003, Uttarakhaod

TEST REPORT

•
TC550723000008056F

Limit of IS 10500-2012

Desirable Permissible Limits
Limits the absence of
(Max.) Alternate Source

(Max.)

45 No relaxation

0.3 No relaxation

0.03 0.2

0.5 I

0.05 No relaxation

0.001 0.002

0;5 No Relaxation

0.2 1.0

5 15

0.05 1.5

0.1 0.3

0.003 No Relaxation

0.01 No Relaxation

0.01 ,No Relaxation

-0.01 0.05

0.001 N? R elaxatlon

- -
r

- .

- -

"~Eml ofReport· "

mg/I

mg/I

mg/I

mg/I

mg/I
;

mgll

mg/I

mg/I

,!l1g/1

IlS/cm

BDL(DL~O.Ol)

28.4

ULRNo:

BDL(DL-0.01)

BDL(OL-0,02)

BDL(01.-0.10)

BDL(OL-O.OO I)

BDL(O~.OO I)

Results Units

2:40 mg/I

0.05 mg/I

BDL(DL-0.03) mgfl

'SDL (DL-0.50) mg/l

" :BDL(DL-Q.OOl)' ;mg/I

BDL(01.;..0.001) mg/I

BDL(01.:-0.03) . mg/I

~DL (OL-0.04) .; , mg/l

BDt (OL~0.07) , mgll

. ' ~DLJPL-O.OI)

, .

IS 3025 .(P-52) 2003,RA2019
Diphenvlcarbazlde method,

183025 (Part-59) 2006,RA2019,
(ll)Atomic Absorption Method. ' .

IS 3025 (part-49) 1994, RA2019.
(b)Atomic Absorption Method . .:

Clause6 IS:3025(part-39). 2021

IS 302S (part~2) ,1992, RA20.19,
(b)Atomic AbsorptionMethod '

APHA23n1 Edition2017 ,5530,D

~ '; .. I ~:;" r I ( J' , ~

IS 3025 (Part-41) 1992, RA2019,
(b)Atomic Absorption Method

APIlA 23rd Editiori;5540C

IS 3025 (part-47) 1,994, RA2019, .
(b)Atomic Absorption Method '

IS 3025 (P-S7) 2005,RA2017, (b)
Colorimetric curcumin method,

IS 3025 (P-SS) 2003

·IS 3025 (part-56)2003,RA2019,
'. (b)A~<!mi q Absorption Method

IS 3025 (P-53)2003j RA 2019, 1,10
Phenanthroline Method

IS 3025 (P-34)1988, RA 2019,
(a)Chromotropic acid method

TestMethods

- IS392? (part-37) 1988, RA2019• .
'.' -(b)Atomic Absorption Method ' :

",,,-
, ,

Mercury asHg

~enicll!!As -

Manganese as Mn

Anionic Detergents as MBAS

"

Copperas Cu

ZincasZn

Mmir310il

Phenolic Compound

HexaChromium as Cr+6

Boron

Aluminum as Al

IronasFe

. 9-dmium as Cd

Nitrate as NOJ

, SeleniumasSe

29.

30. '

28. '

27.

25.

26.

24.

23.

22.

21.

. m~v.~~~Iabor,atorY;co·rri: ',Uk@~coit i~bOnitOry~c~m,. e~oni~b.con'sulta'n~y@yahoo.jn ..'·' ,, ', , , ". ;-' ,)'1"

r :_ - " '.' " :, . ; , . ' ~ t I • " • • ~ _ C01'!TAyT N<?:,+91:.85349~781~, 812.6534,344'" ,.' " " t, ' • ~ ,. " ,- . " . :

j '· :) .,. r ....-: 0 r.' -..1', .' •. ' t •...... t·! .~~\ , (,,: . ~ . ..... ~ ...\-I.,,~"'" •• •- .

32.. PotassiulI!l¥'K . \ ., ,IS '302S '(Part-45)'.J 9.83.. , " 4.60
•1 :'\.4 , \ I. _ ' '"... ,. ~ I) . :.t ~.

' ,.\ - ', '. ~ ~ , -

20.

19.

18.

'31.

17.

} 3. 'Conductivity ., ~ , I . ' » », I~ ,302? ' (Pafl-14) """. .C ·I', C'" ,SC- t

• ~86.6

't' '': <.... ' .. I -s: : .;.~ .;.C(."~' ,'. ) .",' ." < • .! .,'.,·,rO' _.-\. ~'. ~(.U ' ;

16.

15.

S. No. Parameters

a~ Scanned with OKEN Scanner
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Field Photographs of Artificial Recharge

Fig.1. View of Artificial Recharge Structure
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Fig.2 Field photograph of the Artificial
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• BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

(Original Application No. 79 of2023)

IN THE MAITER OF:

Hari Prakash
Versus

•..•. Applicant

Uttam Sugar Mills Ltd.,
Libberhedi & Ors. ..... Respondents

•

unto sct'}ly/pur hand to these presents the contents of which
yof Pr{"'Yl I 2024.

SAGAR PULP AND PAPER MILLS LTD.

\ '~D' t '~ Irecor

Client
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Abhinav Anand <abhinav.legal@gmail.com>

Reply – Respondent No.11 (O.A. No. 79 of 2023)
1 message

Abhinav Anand <abhinav.legal@gmail.com> Fri, Apr 19, 2024 at 3:06 PM
To: "rkhuranalegal@gmail.com" <rkhuranalegal@gmail.com>, hasil jain <advjain25@gmail.com>

Sir,
 
Kindly find attached herein the Reply to be filed by the Respondent No.11 i.e. M/s Sagar Pulp & Paper Mills Ltd. before the Hon’ble National Green Tribunal, New Delhi in O.A. No.79 of 2023 (Hari Prakash Vs. Uttam Sugar Mills Ltd., Libberhedi & Ors.).
 
Regards,
 
Abhinav Anand
(Advocate)
Mob: 9582416270

Reply - Sagar Pulp & Paper Mills Ltd.pdf
8019K
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